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SHRI I. K. GUJRAL: Sir, two things 
I might clarify. So far as my vi~its to 
Jhuggi Jhonpri colonics are concerned I 
might inform my friend that I am keeping 
"I' such vi-its. As regards the aspect abollt 
the amenities is concerned, the amenities 
nre being given. There were certain difficulties 
of finance. As far as the third aspect of 
demoliti<m is concerned our new policy 
orientation and thinking is we try to provide 
accommoJation near-about their place of 
residence. Our attitude is onc of ~reat deal 
of sympathy and humanity. 

WRITTEN ANSWERS TO QUESTIONS 

Verdict of World Court against the 
Presence of South Africa in 

South-West Africa 

·1201. SHRI M. KALYANASUN-
DARAM : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state: 

(a) whether the World Court at Hague 
has pronounced its verdiet that South 
Africa's presence in South-West Africa is 
iI eg~1 anj the territory should be han lied 
over to the United Nations; 

I (b) whether South AfriCl has rejected 
the verdict of the World Court in this 
respect ; and 

(e) whether India has made any 5<1g-
estions in this regard? 

THE DEPUTY MINISTER IN THE 
INISTRY OF EXTERNAL AFFAIRS 

SHRI SURENDRA PAL SINGH) : JJ1) In 
its AdVisory Opinion of 21 June, 19"f1. the 
nternational Court of Justice was of opi-
ion that the presence of South Africa in 
,illllibill Was iIIelill, . 

(b) According to Press reports, the 
Government of South Africa has rejected 
the Advisory Opinion of the Court. 

(c) I~dia has suggested that the Security 
Council should now expedite action for 
implementing the decisions already taken 
by it to put an end to the continued illegal 
presence of South Africa in Namibia 
and thereby facilitate the attainment or 
independence by the peorle of Namibia. 

Production of Wheeled Tractors by 
Obarat Earth Movers Limited 

°1204. SHRI V. N. P. SINGH: WiIJ 
the Minister of DEFENCE be pleased to 
state: 

(a) whether the Bharat Earth Moverr 
Limited has started producti:m of a wheeled 
tractor under a Technical Collaboration 
Agreement with Mis. Radoje Dakic of 
Yogoslavia ; 

(b) if so, the number of tractors pro-
posed to be produced per annum; and 

(cl whether these tractors will be avail-
able to farmers in the open market; and if 
so, at what price? 

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VIDYA 
CHARAN SHUKLA) : (a) Yes, Sir. 

(b) 50 Nos per annum. 

(c) This equipment is essentially in-
tended for jobs such as earth moving, earth 
loading, or digging etc. being a large capa-
city machine (130 H.P,), it is not considered 
suitable for normal farming operations. 
However, the equipment can be bought from 
Bharat Earth Movers Ltd., B~ngalore, The 
price of the tractor, without attachments 
at present is about Rs. 3,80,000/-. ' 

Release of Indian Journalists Kidnapped by 
Pakistan Army 

°1205. SHRI SAMAR GUHA: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) whether Government have Vlade 
any fresh attempt for the release of Shri 
Dipa.k Banerjee an:! his collea.gue Shri 
SlIrajit, two j(lurnali~ts attachc4 to Calcuttl\ 




